
1 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.01.2022 (THURSDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 

 

   For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 170 of 

2020 

Pranav Sharma 

Vs. 

Syndicate Bank 

 

Shankari Mishra Hitesh Sachar 

2.  Comp. App. (AT) 

(Ins) No. 303 of 

2021 & I.A. No. 

706 & 707 of 

2021  

 

Om Drishian International Ltd. & 

Consortium (B R Kohli Construction 

Pvt. Ltd.) 

Vs. 

Akash Singhal Resolution Professional 

of Earth Infrastructure Ltd. 

 

Gitanjali N.Sharma Dhruv Gupta-COC 

Akash singhal 

Abhishek Raj 

Sharma 

Ashish Makhija 

 

    

   For Admission (Fresh Cases) 

3.  Comp. App. (AT) 

No. 15 of 2022 

 

Taru Projects Pvt. Ltd. & Anr. 

Vs. 

Registrar of Companies NCT of Delhi & 

Haryana & Anr. 

 

  

4.  Contempt Case 

No. 02 of 2022 in 

Comp. App. (AT) 

No. 104 of 2021 

  

Moniveda Consultants LLP & Anr. 

Vs. 

Shajas Developers Pvt. Ltd. & Ors. 

 

Rukhmini Bobde   

 

 

  For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 554 of 

2021  
 

 

Paramwir Singh Tiwana & Ors. 

Vs. 

Puma Realtors Pvt. Ltd. & Anr. 

 
With 
 

Bilal Ali  Neeraj  

Abhijeet Sinha 

Abhinav Goyai-R1 

Adhish Sharma-R2 

Vivek Malik 

6.  Comp. App. (AT) 

(Ins) No. 564 of 

2021 
 

 

Vivek joshi & Ors. 

Vs. 

Pawan Kumar Garg & Ors. 
 

 
 

With 

Gautam Singhal  Abhijeet Sinha 

Abhinav Goyai-R1 

Pawan kr Garg-RP 

Adhish Sharma-R2,3  
 

7.  Comp. App. (AT) 

(Ins) No. 664 of 

2021 
 

 

Aklia Constructions & Anr. 

Vs. 

Puma Realtors Pvt. Ltd. & Anr. 

Through Resolution Professional  
 

With 

Pallavi Singh  NS Ahluwalia-R2 

Vivek Malik 
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8.  I.A. No. 1706 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 645 of 2021 

Larsen & Toubro Ltd. 

Vs. 

Puma Realtors Pvt. Ltd. & Ors. 

 
With 

Anand Shankar Jha  Abhinav Goyal 

Abhijeet Sinha 

Pawan Kr. Garg-RP 

Adhish Sharma-R2,3 

Vishal Ganda 

9.  I.A. No. 2150 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 804 of 2021 
 

Greater Mohali Area Development 

Authority PUDA Bhawan 

Vs. 

Puma Realtors Pvt. Ltd. 

 
 
 

Anusha Nagarajan Adish Sharma-R1 

Abhijeet Sinha 

Abhinav Goyal-R2 

10.  Comp. App. (AT) 

(Ins) No. 810 of 

2021 

 

 

Anand Sonbhadra 

Resolution Professional of Shubhkamna 

Buildtech Pvt. Ltd. 

Vs. 

Gulshan Sethi  

 

With 

Nipun Gautam   

11.  Comp. App. (AT) 

(Ins) No. 768 of 

2021 

 

Anand Sonbhadra  

Vs. 

Anuradha Sethi 

Nipun Gautam  

12.  Comp. App. (AT) 

(Ins) No. 832 of 

2021 

 

Haridas Gautamkumar Dave  

Vs  

Indian Transformers Co Ltd.  

Through Its Interim Resolution 

Professional Mr Ankur Kumar & Anr. 

 
 

Aditi Bindu Bhatia-R1 

Hara Kar 

Prabhat Shetty-R2 

13.  Comp. App. (AT) 

(Ins) No. 844 of 

2021 
 

 

Mayor Sports Pvt. Ltd. 

Vs. 

Emphasis Innovations Pvt. Ltd. 

 

Charu Tyagi   

14.  Comp. App. (AT) 

(Ins) No. 862 of 

2021 

 

 

National Agriculture Cooperative  

Marketing Federation Ltd. (NAFED) 

Vs. 

Synergy Petro Products Pvt. Ltd. 

Sataroop Das Priya Soni 

15.  Comp. App. (AT) 

No. 71 of 2020 

 

 

Aster Venture Pvt. Ltd. 

Vs. 

Registrar of Companies, Mumbai 

 
 

Dr. Ravinra Chingale Sanjib Kumar 

Mohanty 

16.  Comp. App. (AT) 

No. 53 of 2021 

 

 

Surender Kumar Singh & Anr. 

Vs. 

Registrar of Companies and Anr. 
 

 

Ashutosh Gupta Gopal Singh-ROC 

Shlok Chandra-R2 

    

    

  For Hearing 

17.  Comp. App. (AT) 

(Ins) No. 1138 of 

2020 

 

Rakesh Mediratta 

Vs. 

Asian Hotels (North) Ltd. 

 

 

 

Yogesh Jagia  Shivam Wadhwa 
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18.  Comp. App. (AT) 

(Ins) No. 91 of 

2021 

 
 

Noida Special Economic Zone Authority 

Vs. 

Manish Aggarwal  

(Resolution Professional) & Ors. 

 

Anshul Rawat Abhishek Anand-R1 

& R2 

Kunal Godhwani- 

R3 

Mohak Sharma 

19.  I.A. No. 94 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 557  of 2021 

Ashmeet Singh Bhatia 

Vs. 

Sundrm Consultants Pvt. Ltd. & Anr. 

 
 

Rahul Arya  Rajnish Sinha-R1 

20.  Comp. App. (AT) 

(Ins) No. 329 of 

2021 

JMC Projects (India) Ltd. 

Vs. 

The Indure Pvt. Ltd. 

 

Vikas Mishra Kumar Aditya 

Varun Gupta 

21.  Comp. App. (AT) 

(Ins) No. 544 of 

2021 

 

Varrsana Employee Welfare Association 

Vs. 

Anil Goel,  

Liquidator of Varrsana Ispat Ltd. 

 

Akshat Singh  Anil Goel 

Nipum Gautam-R1 

22.  Comp. App. (AT) 

(Ins) No. 557  of 

2021 

 

Ashmeet Singh Bhatia 

Vs. 

Sundrm Consultants Pvt. Ltd. & Anr. 

 
 

Rahul Arya  Rajnish Sinha-R1 

 

02:00 PM 

For Hearing 

23.  Comp. App. (AT) 

(Ins) No. 795 of 

2021  

 

 

Ocean Deity Investment Holdings Ltd, 

PCC 

Vs. 

Suraksha Asset Reconstruction Ltd. & 

Anr. 
 

With 

Tine Abraham  Chitranshul A. Sinha 

24.  Comp. App. (AT) 

(Ins) No. 806 of 

2021 & I.A No. 

2221 of 2021 

 
 

Sumit Ranjan Saha 

Vs. 

Suraksha Asset Reconstruction Ltd. & 

Anr. 
 

With 

Tine Abraham Chitranshul A. Sinha 

Jaskaran Singh 

Bhatia  

Akshita Sachdeva-

R1 

25.  Comp. App. (AT) 

(Ins) No. 927 of 

2021 

 

Ocean Deity Investment Holdings Ltd., 

PCC 

Vs. 

Suraksha Asset Reconstruction Ltd. & 

Ors. 

 

Tine Abraham  

 

 

 

 Copy to: - 

                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                 -sd/-  
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